
BUSINESS ADVISORY COMMITTEE 

CI'welfth Lok Sabha) 

FOURTH REPORT 

(Presented on 21.7.1998) 

T'hc Business Advisory Committee held a silting on Tuesday, the 21st July, 
19~8. 

2. The Comn1ittce reco1nmend the allocation of tilne to following ite1ns of 
husincss as shown against each: 

( J) The Eiectricity Laws 
(Amendment) Bill, !998 
(Consideration and passing) 

(2) 'The Narcotic Drugs and 
Psychotropic Substances 
(Amendment) Bill, l 998 
After it has been passed 
by Rajya Sabha. 
(Consideration and pnssing) 

(3) The Navy (Amendment) 
Bill, 1998, after it has been 
passed by Rajya Sabha. 
(Consideration and passing) 

4 hours 

3 hours 

2 hours 

3. T11c Con1n1ittee also recon1111end that discuss.ions under Rule J 93 on the 
following_subjects 1nay be held: 

( l) Flood situation in various 
parts of tf)e country 

(2) Increasing atrocities on 
women 

(3) Recent develop111ents affecting 
India's foreign policy 

NEwl)ELHI; 

Julv 21, 1998 
Asud/w 30, 1920 (Saka) 

MGIP(PLU)MRND-1719LS-21-7-98. 

l P1te and lirnc to be 
de ~ed by the Speaker 

G.M.C. BALAYOG! 

Chainnan, 
Business Advisory Conunittee. 
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